
139 Wntt»n Answers AUGUSTS, 1990 Written Answers 140

SI. No. Name with Parentage SI. No. Name with Parentage

1 2 1 2

35. Sri Abdul Rac-litd S'o Sh. 
Man^jr AhnuKl

53. Pyare Lai S/o Munna Lai

54. Bhagwan Dass S/o Sh. Hariya
36. Sh Han Raman S'o i

55. Smt. Hasis Begum W/o' Sh.
37. Sh. Tarish Pal S/b Suleman

38. Mohd Irfar S'o Mohd. Ahsan 56. Sh Rishi-Kesh S/o Sh. Ganga 
Ram

39. Mohd. Islam S/O Sh. Mohd.
Ahsan 57. Nasir S/o

40. Sh. Mohd. Arif S o Sh. Mohd.
Ahs-in

58. Sh. Shabuddin S'o

59. Riasuddin S'o Sh. Chittan
41. Sh. B.D. Sharma S/o Sh Shiv 

Chatdn
Khan

60. Noor Ahmad S/O
42. Sh FUbiban Rahman S'O Sh.

Abdul Rahman {English]

43. Sh Muntia 3 o Abdul Rahim Ginseng for Cure of Diseases

44 Sh Mchd. Umar Khan S/o 263. SHRI KALP NATH RAI; Will the 
Minister of HEALTH AND FAMILY

45. Smt LajwatiW/o WELFARE be pleased to state;

46. Sh. Ram Prasad S/o Sh. Mut- (a) whether 'ginseng' a native herb
tar (̂ ai found in North-Eastern Region viz. Naga 

mountainous regions is used for cure of
47. Virender S/o several ailments; and

48. Rafiq S'o Ibrahim (b) if so, the steps taken to popularise

49. Nazuer Ahmad S/o Mangat
Khrt*̂

50. Abdul Solam S o Asmudullah

51 Sh. Jagon Nrflh S'o Chander 
Bhan

52 Sh. I&mail S/b 5h. Abdul Ban!

the cultivation of the herb'’

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD):
(a) As per information received from Council 
of Scientific and Industrial Research the 
PanaX'Ginseng is a Chinese and Korean 
species and it is not avaHable in India.
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Panax-Pseudogmsengiourui in India is 
one of th« plants wtiich Is used as Ginsong. 
This is us«d as astnngent and for fevers and 
vitality.

(b) Central Institute of Medicinal and 
Aromatic Plants, Lticknow is trying to intro-
duce American ginseng in Kashmir Valley.

Handioom Products Produced by 
Powerlooms

264. SHRI ASHOK ANANDRAO 
DESHMUKH; Will the Mins: t»,i of TEXTILES 
b e  p le a s e d  to state;

(a) the measuieo bi inptakbn to ensure 
that the products- ptoduciod by handlooms 
are not produced by powertooms. and

(b) the steps taken to get vacated the 
court orders permitting the powerlooms to 
produce all the varieties, of cloth that have 
been reserved for handtooms?

pursuing the case in the supreme Cotm 
which has granted a stay on the operation of 
the Act and the orders issued thereunder. 
The case was partheard in supreme Court 
on 17th and 18th October. 1989. Govern-
ment is pursuing the matter for expeditious 
disposal of the case.

Sugar to Kerala

265. SHRI PAUIK.M. [MATHEW; Will 
the Minister of FOOD AND CIVIL SUPPLES 
be pleased to state;

<a) the quantum of sugar supplied to 
Kerala from January to June, 1990, month- 
wise:

(b) how much of it has been distributed 
in the State; and

(c) whether Centre is obtaining utilisa-
tion certificate from the State, if so, the 
details thereof?

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV); (a) 
Government is committed to the policy of 
reservation of products for exclusive produc-
tion on handk)oms. That is why Handlooms 
(Reservation of Articles for Production) Act. 
1985 was enacted by the Central Govern-
ment under which a total of twonty-two prod-
ucts were reserved for exclusive production 
on handlooms. Simultaneously. Govornment 
of India set up Office of the Chief Enforce-
ment Officer at Delhi with Regional offices at 
Coimbatore and Pune lo oveisoo the en-
forcement of tlia Reservation Ordeic.. Provi-
sion of funds was made in the Central budget 
for providing assistance to the State Gov-
ernments for setting up of State level en-
forcement offices. Such offices have been 
set up in the States of Guiarat, UP. Rajast-
han. Andhra Pradesh and Keiala.

(b) Central Government is actively

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD ANDCIVILSUPPLIES 
(SHRI RAM PUJAN PATEL): (a) The monthly 
levy sugar quota of Kerala since Fet>ruary 
1987 is 11953 MT.

(b) The distribution of levy sugar under 
Public Distribution System is the responsibil-
ity of the State Government.

(c) The allotted quantity is being lifted 
regularly by the State Government from the 
sugar mills.

Accommodation to Lady Operators in 
Mlnto Road Press

266. SHRI A. CHARLES: Wi« the 
Minister of URBAN DEVELOPMENT be 
pleased to state;

(a) the total number of Ksy Board 
Operators in Government of India Prtsss,


